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(b) KLM the Duich Airlineg had
made a request for operating a third
frequency to Calcutta, over and above
the frequency entitlement available to
it under the bilateral ailr service
agreement. Hence the request was

not agreed to.

(c) Government woulgq welcome
operation by KLLM or any other airline
to route Its serviceg through Calcuita
so long as the number of services are
in accordance with the frequency enti-
tlements under the bilateral air ser-
vices agreements,
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Overdraftg by Stateg

2136, SHRI AMAR ROYPRA_
DHAN :

SHRI CHITTA MAHATA:

Will the Minister of FINANCE be
pleased to state:

(a) what was the amount of over-
drafts in all the States from 1975 to
1981—State-wise and year-wise
figures;

(b) the reasons therefor;

{c) whether Government of India
had advised them to effect reduction
in overdrafts; and

(d) if so, the details thereof and if
not, the reasons therefor?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE): (a)
The overdrafts of the State Govern-~
ments on the Reserveé Bank of India
reflect their dai» cash position and
vary from d«y fo day. Their quan-
tum can therefore, be Indicated with
refersiCe t0 a  particular date only.
A statement shewing +the adjusted



101

overdrafts of the State Governments
at the end of each of the finacial years
from 1974-75 to 1980-81 is laid on the
table of the House,

(b) Overdrafts of the State Govern-
ments are either on gccount of struc-
tural imbalances in the budgets of the
States or on account of temporary
aberrations in their cash flow.

(c¢) and (d). The Central Govern-
ment has been having a continuous
dialogue with the State runing over-
drafts in order to correct the situation
where there are structural imbalances
in the budgets. The Prime Minister
wrote to the Chief Ministers of the
States in October, 1980 advising them
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strictly to regulate expenditure on the
basig of firm availability of resources
and to avoid recourse to overdrafts.

- Discussions were held in the Minisiry

of Finance during 1981-82 with those
State  Governmenfs  whose deficits
were considered to be deep rooted.
The Deputy Chairman, Planning Com-
mission also held meetings with the
Chief Ministerq of such State Govern-
ments as were expected to close the
year 1981-82 with deficits. These dis-
cussions were designed to impress up-
on the State Governments the need to
avoid deficits and consequent over-
drafts and to work out acceptable
solutions for gradually eliminating the
deficits without seriously jeoparadise-
ing the development plans.

Statement

Adjusted Overdrafts of State Governments on the Reserve Bank of India.

(Rs. crores)

States  31-3~75 31-3-76  31-3-77  31-3-78  31-3-79  31-3-80  31-3-B1
T e s 4 s 6 ; '
1; Assam 33-05
2. Bihar g6-49 86-53 79-46 69-01
3. Gujarat 2-81 14-88 17-59
4. Haryana 10°09 1127 12-49 1'95 36-01
5. Himachal Pradesh 7-39 587 4-14
6. Karnataka. 1447
7. Kerala . 526 19-66 91-21 4-62
8. Madhya Pradesh  8-47 49.60 .. 1-27 9793
9. Manipur 091 3 83 7-86 3-45 6:r9 11-06 22-49

10. Meghalaya 0-77

11, Nagaland 7-69 1107 7-80 1-94 6-81 0584

12. Orissa . 5-83 8-36 14-36 0-98

13. Punjab 22-93 29-87 38-11 56-36 9'53 od- o

14. Rajasthan 1154 4-13 1-48 8-89 22°10 14327

15. Tripura 566 4:-03 0-38 266 0-46

16. Uttar Pradesh 99:55 135-13 86- 21 145.68

17. West Bengal 8-07 46- 58 91-40 41-16 9708
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